
. ._..- -.._t.. _ __,___‘_’ _

 fi§M&&
5.

QBDEB

I hereby authorize the following Special Judges (PC Act) (CBl- ), Rouse Avenue Court Com lax Nmentioned tC l _ p ' ew Delhiand disposg of g;:“;1pi;|?c;l§Q: éi;olgE€tsenc1aO1"Link Special Judges (PC Act) (OBI) mentioned at Column No. 3 to hear
by Chief/Add|_ Chief Metmpoman Ma ls“ ton R (3) ol the Criminal Procedure Code. 1973 arising out of the Order passed9 e es. ouse Avenue Court Complex. New Delhi w.e.f. 1“ July, -2023 to 31“ July,
2028 in accordance with law in the event when both authorized S- ~ peclal Judges (PC Act)flvlillfiblei second Link mentioned at Column No.4 shall hear such ball appllcatlons:—

(CBI) proceeds on leave or are not

c°|“"'"‘ N°~ (1) Column N0. (2) Column No. (3)
Column No. (4) A

S.No _ .
ChlefiAddi. Chief Name oi the Judicial
Met\f°Politan Ottlcers
Magistrates

1" Link Judicial Oflioers 2"" Link Judicial Officers '

l 1. Chief Metropolitan Sh. Prashant Kumar
Magistrate Spl. Judge (PC Act)(CBl)-
Addi. Chief Metropolitan. 07
Magistrate-(02-cum-ACJ

Spl. Judge (PC Act)(CBl)
Ms. Neelofer Ablda Pen/een

-22
Sh. Mohd. Farrui<h
Spl. Judge(PC Act)(CBl)-11

Ms. Geetanjli Goel,
Spl. Judge (PC Act)(CB|)-24
(MPlMLA's Cases)

2.- Addl. Chief Metropolitan Sh. Mano] Kumar Nagpal,
Magistrate-01 Spl. Judge (PC Act)(CBl)-

‘ 09i Addl. Chief Metropolitan .Magistrate_04 (MPIMLAs Cases)

Addl. Chief Metropolitan
Magistrate-O3

Sh. Wkas Dhull,
Spl. Judge (PC Act.)(CBl)-23
(MP/MLA's Cases)

NO.D.R.(Bail Applications)IRACCIGaZ.I2023l ‘('1-§'i.Y—--l')_(;~'>¢> L
Copy digitally forwarded for information to :- -

1. The Registrar General, High Court of Delhi, New Delhi. ~
2. The Principal District & Sessions Judge(HQs), Tis Hazari Courts, Delhi.

Copy digitally forwarded for information and necessary action to :-
All Judicial Officers, Rouse Avenue Court, New Delhi.

%'$-"'P*$°l"!"

The Director of Prosecution, Govt. of NCT of Delhi, Tis Hazari courts. Delhi.
- The Director, Directorate of Enforcement, New Delhi. ‘ .

The Director General (Prisons), Tlhar Jail, New Delhi. ' ’
The Chief Prosecutor, CBI/ACB, RACC. New Delhi

. The Website Committee, Tis Hazari Court, Delhi. -
8. The Branch -In-charge, Care Taking, Facilitation and Filing Section, RACC, New
9. The in-charge, Computer Branch, RACC, New Delhi. ‘
10. The ReaderlP.S. to the undersigned. . _ ‘
11. The Lockup in-charge, Rouse Avenue Court Complex. New Delhi. I
12. The Police Chowki In-charge, Rouse Avenue Court Complex, New Delhi.
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(VINAY KUMAR GUP A)

Principal District & Sessions Judge
-cum-Special Judge(PC Act)(CBl)

Rouse Avenue Court Complex,
New Delhi.

Dated, Delhi the -;,,<g/‘é )g,3

The Director of Prosecution, CBl, Block No.3, ll Floor, CGO Complex, Lodhi Road, New Delhi.

Delhi.

N loo! t/I7")
Principal District&Se sion Judge-

cum-Special Judge(PC Act)(¢Bi)
Rouse Avenue court CompiexrNew Delhi.


